Annexure-7
Name of the Corporate Debtor: Maa Ratanti Kalimata Cold Storage Private Limited; Date of commencement of CIRP: 25.01.2024; List of creditors as on: 02.09.2025

List of operational creditors (Government dues)

SI. Details of Claimant Details of claim received Details of claim admitted Amount
No. of any
o : Amount of| Amount of Amount of
% of voting R mutual X . Remarks,
Amount covered Amount Whether related| share in contingent d that claim not claim under i
Department Government Date of receipt | Amount claimed | Amount of claim admitted| Nature of claim by security covered by . claim ues, tha admitted verification Htany
A party? CoC, if may be set
interest guarantee .
applicable off
Employees' P. F Organization
Ministry of Labour & Ministry of Labour &
1 |Employment, Regional Office,| Employment: Govt. of 09.07.2025 11,416 11,416 Statutory Dues No No No - - - - -
Durgapur, Red Cross Road, India
City Centre, Durgapur 713216
Total: 11,416 11,416 - - - - - -
Annexure-8
Name of the Corporate Debtor: Maa Ratanti Kalimata Cold Storage Private Limited; Date of commencement of CIRP: 25.01.2024; List of creditors as on: 02.09.2025
List of operational creditors (Other than Workmen and Employees and Government Dues)
Details of claim received Details of claim admitted ATO“m
of any
SL. i Amountof) -, gy | Amountof | Amountol | oo,k if
N Name of creditor Amount of claim Amount covered | Amount covered ‘Whether contingent di that claim not claim under
o Date of receipt Amount claimed . Nature of claim R % of voting share in CoC claim ues, thay admitted verification any
admitted by security interest| by guarantee |related party? may be set
off
Total: - - - - - - -
) ) ) Annexure-9 ) )
Name of the Corporate Debtor: Maa Ratanti Kalimata Cold Storage Private Limited; Date of commencement of CIRP: 25.01.2024; List of creditors as on: 02.09.2025
List of other creditors (Other than financial creditors and operational creditors)
Details of claim received Details of claim admitted Amount
Amount of| of any Amount of Amount of .
SI. Name of creditor A f clai A d | A d Wheth contingent mutual claim not claim under Remarks, if
No. . . mount of claim . mount covere mount covere ether % of voti h in CoC y dues, that X ! ¢ any
Date of receipt Amount claimed admitted Nature of claim by security interest| by guarantee | related party? o of voting share in Co claim o i) admitted verification
y be set
off

Total:

12251 X
Pro\®
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